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GOVERNMENT OF ASSAM

ORDERS BY THE GOVERNOR

LEGISLATIVE  DEPARTMENT : : : LEGISLATIVE  BRANCH

NOTIFICATION

The 14th August, 2026

No. LGL.40/2025/11.– The following Act of the Assam Legislative Assembly which

received the assent of the Hon'ble Governor of Assam on 12th August, 2026 is hereby published

for general information.

ASSAM  ACT  NO. XIII OF 2026
(Received the assent of the Hon'ble Governor of Assam on 12th August, 2026)

THE ASSAM JAN VISHWAS
(AMENDMENT OF PROVISIONS) ACT, 2026



THE ASSAM GAZETTE, EXTRAORDINARY,  AUGUST  14,  20262858

AN
ACT

.
.

.



2859THE ASSAM GAZETTE, EXTRAORDINARY,  AUGUST  14,  2026



THE ASSAM GAZETTE, EXTRAORDINARY,  AUGUST  14,  20262860



2861THE ASSAM GAZETTE, EXTRAORDINARY,  AUGUST  14,  2026



THE ASSAM GAZETTE, EXTRAORDINARY,  AUGUST  14,  20262862



2863THE ASSAM GAZETTE, EXTRAORDINARY,  AUGUST  14,  2026



THE ASSAM GAZETTE, EXTRAORDINARY,  AUGUST  14,  20262864



2865THE ASSAM GAZETTE, EXTRAORDINARY,  AUGUST  14,  2026



THE ASSAM GAZETTE, EXTRAORDINARY,  AUGUST  14,  20262866



2867THE ASSAM GAZETTE, EXTRAORDINARY,  AUGUST  14,  2026



THE ASSAM GAZETTE, EXTRAORDINARY,  AUGUST  14,  20262868



2869THE ASSAM GAZETTE, EXTRAORDINARY,  AUGUST  14,  2026



THE ASSAM GAZETTE, EXTRAORDINARY,  AUGUST  14,  20262870

MEHBOOBA  BEGUM,

Joint Secretary (Secretary in-charge) to the Government of Assam,
Legislative Department, Dispur, Guwahati-6.


